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FE SUNDAY

j ) di5 3w a2 | eeey ) JAWAHAR NAGAR BRANCH |
% 3 aster | ¥1CQ)) S i Fane: Batil . A{BH R e "AY DEMAND | RECOVERY SECTION, REGIONAL OFFICE
Bank of Baroda Bl e e e o :
danK o = Mobile.: 7B74453050. - Email-iawshaibankofbaroda bankin e e Plot No. 39, 1st Fll:l-l:lr, Near Bohra
india s Mfsmaticnal Gank T & - v mails |aw E@ ankoloa 2 DA m NDTIGE Hy’l‘ldﬂl, HEEIHI‘I‘I Bata Road, Faridabad
Motice to Break Open the Locker
" | . Winersas, | rldemgnad b-E-:r'lg ihe Authonzed Officer'of Canara Bank Esued Demand Naobee US 'HIE:l of SARFAES] Act 2002 1o he Borioaar |
En:f_mequenl upan non-payment of rent in _l:-‘.-rms of Safe Deposit ch:kerﬁ.graamem exacuted batéean Ir_ua Lc:uj:mf Haolders & tha I_Elank, tha T_armnr.ah::_m Motice & Braak 'EJI:IE_@'I Gu ar’mﬂ ary I'n.ﬁ:;r: aagor hismsin in Delow n_"m“:'md ::ih:'-sﬂqm:nl upen the dispateh of sach nollces Hrcugh registersd post and return bisck undelveree
Notice were sent through post o the following Locker Holders at their reqgisiered address, however, the said Notices refumed undelivered and in spite of all other efforts made in from the borrowen guarantormorgagor address. Through this publication they ars hereby called upon to repay the amount within 60 Gays from the gale
lerms ol the said Locker Agreement HhE-IDe‘JtEr helders neither responded nor traceable. | of pubfication for sakd notice failing which, bank will take the possession of immovable and movable propertylies and will sell it throwgh the process in
'_SI""__'_ 3 Name of S S B R = T SRS ; Overdue rent exercise of powers confamad LIYS 13(2) read with the rule & and 9 of the Securnty Interest (Enforcament) Rules 2002, The bosrowes { guaremnior fmorlgagor
No Branch Locker Halder Address | Date of Notices Locker No. With i in particular and the pubks In general ks hereby cautioned nol 1o deal with the immaovable | movable propertyfies and any desling with the immovable |
ol [ | ___E-__ﬂ'— _________ | | i pena l'_lf rmoasable properiyiies menbomed bedow will be subyect bo the charge of Canara Bank lor (he cutsiandng amount and Inleres! thereon & olher changes,
1 JAWAHAR NITISH B4JYOTI COLONY THE MALL AMRITSAR 143001 | Termination Notice:24-12-2025 21T5AX0343 Rs. 14,160 ' - At Due 28 per Demand Notic
| NAGAR | AGGARWAL | Brake open Notice DT 26-04-2026, | | _ Hurrg:e?;?:?iiiﬁﬁ;riap . Name of Title Holder ue a5 pé e
2 | JAWAHAR | KISHANDASS | FLAT NO1TYPE V COLLEGE OF ENGG. BAWANA | Temmination Notioe:24-12-2025 21 T5AXD108 Rs. 13,924 Beseriition of the. Moushia ! inuabis Eroparias: | S "-:_iﬁgﬁfﬂ rlaina:
| NAGAR | | ROAD, SHAHBAD DAULATPUR DELHI 110042 | Brake open Notice DT26.04.2008 | | | BORROWER Sh. Deepak Goyal S/o Sh, Dovender KUumar| w1..eand Tue Hocdved
3 JAWAHAR VINOD KUMAR | 10A/UA JAWAHAR NAGAR DELHI 7 | Termination Notice:24-12-2025 2175AXD128 | R 13294 1.5H Deepak Goyal 3o Sh, Devender Twenty Three and Paise
uear__| KoL ke cpen Nooe D250 S N P 1507 | g oo st ropey st Sae | ety Two ony) e
L 4 | | : . : : 7 o
& | JAWAHAR | NANDGOPAL | 234 INDIRAVIHAR DELHI9 | Termination Nofio=:29-01-2026 2173AXD0GZ Rs. 1187523 2. Wis Om Medical Slore silfua1udnal -.-illzugr::l Hasangur, Tuhﬁ?nil?%mﬂicﬁaliﬁ withfurher  nteraet -
_ MAGAR | - Brake open Notice DT, 28-04-2026 - Mear Aggarwal Dharamshala, Main Markel | Boundaries as under: incldental expen 585 and
In terms of the provisions of above Locker Agreement, we hereby give you notice that if the Locker is not surrendersd & the key of the Lockeris not refurmed within a pericd of 3 gzg'ﬂr;n"'?;?ﬂ“p”' Falwal - 121107 IIE_:'E'lt- HMHEJEI;{“';T“ 15&?‘. coslsason 14,09.2026
months from (he date of this Notice, we will proceed o break open your Locker, whather you remaln present or not, on and afler December 2026 and while break open the - . i e TR e Dste of Demard Natics
Lockeraninveniory of ihe contents recovered from the Locker, if any, shall be prepared infhe presence of Committee aps,;' }13553::::'{,3; ;M;“?us.,:f:]? SN Nsnmi':‘;i?;::';f ;ﬁr;uggrgﬁ ';E:E E::_IEEZI%_ 14.09.206
Further, the owverdus rent, penalties, charges, break open charges & other expenses shall be recovered from Locker holder, The contents of the Locker shall be deatt with, in 4.5h. Despak Gupla Slo Sh. Ved Prakash | 0*75-0. e
lerms of executed Locker Agreament and applicable law, Gupta _ Housing Loan {Alc no, 2042619001884 Date of NPA
Please nota that anyaction taken by the Bank in the in the above regard shall be without prejudice to the rights, remedies & contentions available to the Bank and it shall be at H No 24, Dauj Mandir Hassanpur, Palwal - | 2043619001895 CC Limit : 125006648588 03.09.2026
your cosl, liability, isk & responsibility, consequances and Bank shall not be lable in any manner whatsoever 2riar
Date : 03-10-2026, Place : Dethi Branch Head/Authorized Officer, Bank of Baroda | Date : 03.10.2026 Place ; Fardabad For Canara Bank Authorised Officer
FORM A STRESSED ASSETS RECOVERY BRANCH (SARB-11) KAROL BAGH, NEW DELHI (BRANCH CODE 51521)
_ PUBLIC ANNOUNCEMENT . 3rd & 4th Floor, State Bank House, 18/4 Arya Samaj Road, Karol Bagh, New Delhi-110 005 Tel.011-28752163 Fax. 28755674
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India ) h il: shi.51521 bi 7
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) ranch e-maii: Sol. @S 1.CO.In
FOR THE ATTENTION OF THE CREDITORS OF INDOSPIRIT BARS APPENDIX-IV-A” [See proviso to rule 9(1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
) read with proviso to rule 9(1) of the security interes
PRIVATE LIMITED SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 read with proviso to rule 9(1) of th ity interest
Sl. (Enforcement Rules, 2002).
RELEVANT PARTICULARS DETAILS ’
No. | _ _ - The Authorized Officer of State Bank of India (Secured Creditor) has taken over possession of the following property/ies u/s 13(4) of the SARFAESI Act. Public at large and borrowers, mortgagors and guarantors in particular are informed that e-Auction (under
1_|Name of corporate debtor Indospirit Bars Private Limited SARFAESI Act, 2002) of the charged property/ies in the below mentioned cases for realization of Bank’s dues will be held on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS” on 21.10.2026, for recovery of the amount
2 | Date of incorporation of corporate 07.01.2014 mentioned below due to the Secured Creditor from the Borrowers, Guarantors and Mortgagors. The Reserve Price and earnest money to be deposited have been mentioned below.
debtor . . . . DATE/TIME OF VISIT TO THE PROPERTY FOR INSPECTION: 16.10.2026 FROM 11:00 AM TO 04:00 PM.
3 | Authority under which corporate Registrar of Companies, NCT of Delhi . . . e o . . . . . .
| debtor is incorporated / registered | & Haryana EMD of Reserve price to be transferred by bidders by means of challan generated on his / her/ their bidder account maintained with PSB Alliance oniits e-auction site https://baanknet.com by means of NEF T from Bidder's Bank.
4 | Corporate Identity No. / Limited U51220DL2014PTC263173 DATE/TIME OF E-AUCTION ON 21.10.2026, FOR 5 HOURS FROM 11:00 AM TO 04:00 PM WITH UNLIMITED EXTN. OF 10 MIN EACH.
I&St?tig:y Identification No. of corporate Sr. Name of the Borrowers Outstanding dues for recovery Description of the propertyfies Reserve Price
5 |Address of the registered office and |B-230, GF, O..A Ph-1, Okhla No. I Guarantors of WhIChbpr:c’pert):geS“SIare & Name of Title deed Holder EM.D A HESER ik
principal office (if any) of corporate  |Phase-1, New Delhi, South Delhi, €ing so — : _ : Bid Increment amount
| debtor Delhi — 110020 2. |M/s Akash International, Shop No 615-6th floor PP Trade Tower Plot No.-P1 NSP| Rs. 1,42,11,565.00 (Rs One Crore forty-two |Free Hold unit/office bearing No.615 on 6th floor having its super area measuring 504.70 SQ.FT Rs. 1.08 Crore
6 |Insolvency commencement date in  |30.09.2026 (Order of Hon'ble NCLT, New Delhi -110034 Also at: Shop No.23/8/2, Badli Railway Station Road Samaipur Delhi-| lakhs eleven thousand five hundred sixty-five |(46.89 SQ MTRS)& Covered Area measuring 328.06 sq feet (30.48 Sq mtrs) situated at PP Trade Rs. 10.80.000.00
respect of corporate debtor Principal Bench, New Delhi in 110042 Shri Ashok Vardhan Golia (Proprietor) B-125 Ground floor Pushpanjali Enclave| only) as on 06.11.2025 with future interest |Centre Plot No.P-1, Wazirpur District Centre Netaji Subhash Place Pitampura Delhi-110034, with m
- CP(1B)/162(PB)/2026) Pitampura Delhi-110034 Also at: M-174 1ST Floor South City-1 Gurugram -122001|  with effect from 07.11.2025 together with ~ |registration No 9146 in Book No.1 Vol No.5820 on page 53 to 62 on this 06.08.2015 at Sub s.1.00La
7 |Estimated date of closure of 29.03.2027 Smt Renu Golia W/o Shri Ashok Vardhan Golia (Personal Guarantor) M-174 1ST Floor| incidental expenses, cost, charges etc | Registrar-VIANew Delhi in the name of Shri Ashok Vardhan Golia & Smt Renu Golia.

linsolvency resolution process
8 | Name and registration number of the |Gaurav Gupta

South City-1 Gurugram -122001 Mr Akash Golia S/o Shri Ashok Vardhan Golia (Physical possession with the bank). Encumbrance (if any): Not known
(Personal Guarantor) M-174 1ST Floor South City-1 Gurugram -122001

insolvency professional acting as IBBI/IPA-001/IP-P-02745/2022-
. reso(ljutlon plroietispnfl_ Zozaa10s_________ Name & Mobile Nos. of the Authorised Officers: Sh. Krishna Kumar Gautam - 9868932666, Mr. Sunil Kumar Giri - 9650029288
los Orlifiir? nd e-mat of the nterim 1=, Second Hoor, rfn areen Account/ Wallet in which EMD to be remitted: Bidder's own wallet Registered with PSB Alliance on its e-auction site https://baanknet.com/eauction-psb/x-login by means of NEFT. EMD of Reserve price to be transferred by bidders by
professional, as registered |Uttam Nagar, New Delhi — 110059 . - LS . . . . . . . . . )
- . . means of challan generated on his / her / their bidder account maintained with PSB Alliance on its e-auction site https://baanknet.com/eauction-psb/x-login by means of NEFT from his / her/ their bank. For any assistance, please call
with the Board E-mail: gaurav.ca2010@gmail.com . . . i
10 Address and e-mail o be used for 1306, West End Mall_ Janakouri PSB Alliance HELPDESK Nos.+91 8291220220 and/or Authorized Officer. The auction
) , puri, New
correspondence with the interim Delhi — 110058 TERMS AND CONDITIONS OF THE E-AUCTION ARE AS UNDER notices
| resolution professional E-mail: cirp.indospirit@gmail.com 1. E-Auction is being held on “AS IS WHERE IS” “AS IS WHAT IS” AND “WHATEVER THERE IS BASIS” and will be conducted “On Line”. The auction will be conducted through the Bank's approved service provider PSB Alliance at their
11 | Last date for submission of claims _ |14.10.2026 web portal https://baanknet.com _ _ _ . . _ o . . o . . are open
12 |Classes of creditors, if any, under Not applicable 2. To the best of knowledge and information of the Authorized Officer there is no encumbrance on the property/ies , However the intending bidder should make their own independent inquiries regarding the encumbrances, title of the
clause (b) of sub-section (6A) of property/ies put on auction and claims/rights/dues/affecting the property prior to submitting their bid. The e-Auction advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the Bank. for all SBI
section 21, ascertained by the interim The property is being sold with all the existing and future encumbrances whether known or unknown to the bank. The Authorised Officer shall not be responsible in any way for any third party claims/rights/dues. empanelled
| resolution professional 3. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of the unsuccessful bidders shall be refunded. The Earnest money Deposit shall not bear any Interest. The i
13 [Names of Insolvency Professionals  [Not applicable successful bidder shall have to deposit 25% of the sale price, immediately on acceptance of bid price by the Authorized Officer and the balance of the sale price on or before 15th day of the sale. Default in deposit of amount by the successful {=e1 LITLI{1]1 agents.
identified to act as Authorised bidder would entail forfeiture of the whole money already deposited and property shall be put to the re-auction and the defaulting bidder shall have no claim/right in respect of property/amount.
?Tehpresentatlvef of Cfegltolfs "; a class 4. Fordetailed terms and conditions of the sale please refer to the link at the Bank's Service provider's web portal https://baanknet.com &at Bank’s portal https://www.sbi.bank.in
ree names 10r each class
14 | (a) Relevant Forms and (a) Web link: https://ibbi.gov.in/home/ DATE: 01.10.2026, PLACE: NEW DELHI Sd/- AUTHORIZED OFFICER, STATE BANK OF INDIA, SARB-II, KAROL BAGH, NEW DELHI (BRANCH CODE 51521)
(b) Details of authorized downloads . ) .
representatives are available at: Physical address: 306, West End ~ .- Zonal Office: B-192/A, Sector 52, Noida, Gautam Buddha Nagar, UP-201301
Mall, Janakpuri, New Delhi — 110058 . . Email ID: recovery_noi@bankofmaharashtra.bank.in
|| (b) Not applicable | Head Office: Lokmangal, 1501, Shivajinagar, Pune-5
Notice is hereby given that the National Company Law Tribunal, Principal Bench, o ufbent gw dim [Rule 8(1)] POSSESSION NOTICE (For immovable properties)

New Delhi has ordered the commencement of a corporate insolvency resolution | | \Whereas, the undersigned being the Authorized Officer of the Bank of Maharashtra under the Securitisation and Reconstruction of Financial
process of Indospirit Bars Private Limited on 30.09.2026.

The creditors of Indospirit Bars Private Limited are hereby called upon to submit their A§sets and EnforcemenIt of Security Interest Act, 2002, and in e;(ercise of the powers Iconferred undgr Sub-Section (_12) of Section 13 read ' : :

clams Wi poof on f befoo 14.10.2028 o th nfrimresoionprofessionalat h | |1 Rl 8 f e Securtynierest (Enfrcernen) Rues, 2002 s 2 Demard ot dted mentoncd below caling o heboroer SALE PROCLAMATION

address mentioned against entry No. 10. . -

The financial creditors shall submit their claims with proof by electronic means sentby Regd. AD postand Speed Post. TRC/219/2023 Date of E-Auction Sale: 16/11/2026
g:’}elg.trglrl]igtrl";eera(r:‘rseditors may submit the claims with proof in person, by post or by The borrowefr having fail;-)d todrepahy th/?] amOlént, thetl.'md?gs(i‘?)nef(:hhas t%kzntSyn;bq:Lc;?s;eﬁgon,Qgth? propedrti;es descgbed(:]gnlain below PROCLAMATION OF SALE UNDER RULE 38, 52(2) OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961 READ WITH

ol - , _ . _ in exercise of power conferred on him/her under section of the said Act read with Rule 8 of the said rules on dates mentioned below.
gg?mlssmn of false or misleading proofs of claim shall attract penalties. The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the properties will be THERECOVERY OF DEBTS DUETO BANKAND FINANCIAL INSTITUTIONS ACT, 1993
Ga;rav Gupta subjecttothe Icharge of Bank of Maharashtra, Branch for an amount herein above mentioned. _ . CENTRAL BANK OF INDIA Vs, GOPAL SEWING MACHINE
Interim Resolution Professional — Indospirit Bars Private Limited The borrower's attention is invited to the provisions of sub-section 8 of Sec. 13 of the Act, in respect of time available, to redeem the secured (CD#1) M/S GOPAL SEWING MACHINE, L-3-31, Seleman Nagar, Prem Nagar, Kirari Nangloi, New Delhi-110041.

. t
IBBI Reg. No.: IBBI/IPA-001/IP-P-02745/2022-2023/14195 assets. A-3/129, Sector-16. Rohini. New Delhi-110085
Date: 03.10.2026 Branch / Name & Address Details of Property ] [ Amount Due /129, Sector-16, Rohini, New Delhi- :
Place: New Delhi of Borrowers & (CD#2) 5H. GOPAL SHARMA 5/0 LATE 5H. DEEP CHAND SHARMA, L-117, Nag Mandir Road Shashtri Nagar,
L Guarantor(s | ~ Possession New Delhi-110052,
Branch: Mathura/ Name of Owner: Mrs. Maya W/o Mr Ashok 21.07.2026 Rs 17,72,391.83/- (Rupees (CD#3) MRS.SUNITA SHARMAW,/0 SH. GOPAL SHARMA, L-117, Nag Mandir Road, Shastrl Nagar, New Delhi-52.

H HINDUJA HOUSING FINANCE LIMITED 1.4 Mrs. Premlata Wio Mr. Anand (Borrower), Details of Property: Equitable Mortgage of g1 10 9n0r | Seventeen Lakhs Seventy :

HANDUA Registered office 2t 27-A, Developed Industrial Estate, Guindy, Address: 34 Nai Basti, Vikas Nagar Colony, the Residential House built on Plot No. 33 East RO Two Thousand Three (CD#3) SH. DHARAMPAL SHARMA S/ LATE SH.DEEP CHAND SHARMA, L-117, Nag Mandir Road, Shastii Nagar,
Eﬁuﬁfﬂﬁ?ﬁfurﬁ;ﬂ Hiﬂ]:ﬁ TE;;"EI:ET:“H IEI:E:' Emhﬂslzg';“r:;mgmﬁ% Krishna Nagar Mathura UP 281001. 2. Mr. Part, Khasra No 511, Mauja Bajna, tehsil and Hundred Ninety One and New Delhi-110052.

HARISH CHAND YADAV - 70604 11785; SACHIN KUMAR GAUTAM - £3105 51334 g’l:‘;:rﬁ'gr;(%?;js’: S&‘;I:arg'a‘g 'fg:’r‘]'a‘z \?V'f]ftch '\i"sahhn‘g:r ?ﬁemgzz‘érr':ﬁp4(jf'%0mt3qM2“;; E’;‘éﬁi;'ﬂg’eﬂraetecgr']‘t'gc%“; 1, Whereas Recovery Certificate No.219/2023 in OA No.705/2016 dated 01,10.2016 drawn by the Presiding Officer,
-,I.'-,lerﬂ1'5‘:::5:g,:;:;é?;;élfr];gﬁiﬁﬁ;guﬂzﬁgf:f[;ﬂ; :ITPT;UH::mHEE!F:;IE]FIHAHEE Nagar Firozabad UP 283203. 3. Mrs. Maya W/o Shri Ashok and bounded as follows: rate in the account number Dents Recovery Tribunalll _f':r the recovery of a sum of HS_'_99'19131EI' {B“F'HS Ninety Nine Lakh Nineteen
LIMITED under Securitization and: Reconstiuction of Fi nancial Assets and Enforcement of Wio Mr. Ashok (Guarantor) Address: 34 East: Plot No. 32; West: Part of Plot No. 33; w.e.f. 21/07/2026 along with Thousand Three Hundred Eighteen Only) alongwith pendente lite and future interest @12.70% per annum from the
EE“L"".-'-' Intesest '|:|'|:'| E|:||:|2 I.Hﬂ :3 |:|‘ 2|:||:|2] ﬂ'llj in E':Er':lﬁﬂ |:| DD“"EFE- cont Errnd undar secion Nai BaSt|, Vikas Nagal’ Colony, KRISHNA North: Road 18feetW|de, South: PlotNo. 48 penal interest @ 2% and I:Er‘h'ﬁmtﬂ DE'l'ItﬂfE ln.ggﬂ'bﬂr m‘rh ms‘t’g anc mﬂr‘gﬂ-ﬂaﬁpﬂr I'EE-E"-."EF}' Eﬂr‘h-ﬁ[:atﬂfrum “‘r\ﬂ da‘ta ﬂijnszitu‘"nn ﬁf Eun‘_
Eil'll:i]v:::rllg:.':rgﬂﬂéﬁ r%ﬁu;;[l; ':1&6#1:::1;!:] El_glgrglc!ﬂs:1 gf:fl::rr;eaﬁ.; Jm H;ln?;s aa 1D|:D|:Fr: E?El:ﬁgr?n?iﬂg NAGAR Mathura UP 281001 CERSAIAsset ID: 200091614558 _ other charges/expenses 2. Auction/bidding shall only be through online electronic mode through the e-auction website ie.

k 1 [ . . 1 1
uiici U6 Browies (Hodeinaftis-tia borrowsr and Guarantars ars colcively valiired s the Date: 04.10.2026, Place: Mathura Authorised Officer, Bank of Maharashtra https:/ /baanknet.com
.:hr_- E-I'.‘lI'I'EI\'q;":IE-"'; |I:I‘II1‘.5135I1[|".".'| El.l"r'II:IIJIII’. wilhin &0 'IJEE.!‘S |f.!'.'|r'|I'-|I U'II'.‘tI:JE|Lf 1 IE1I:E|!9|:|?1 ol said I'II.'I|r".':I3I.:T:-':I'.: 3 The in‘tgnding bidders shiould [E-gis'Igr the pgrﬁgipgﬁgn with the service pmqiﬂgr well in advance and ggj uzer D and
arrowers having faited 1o repay the amount, natice is hersby given 1o the barrower and the AR 1 i : LT
public m penesal that the undersigned has taken possession aof the progerty described harein — Bank Of Maharashtra — password for paricipating in E-Auction. it can be procured only when ihe requisite sarnest money is deposited in
below In exercise of powers conferredon him under seb-seteon 4 of section 13 of Act read with (&l (e DELHI ZONAL OFFICE S 2 | S
rulg 8§ af the Sacunty Inkeresl Enforcemeant Rules, 2002 an this the dales mentaned againsi " i s P . . " - -
GHiCH. AR The. SR HAFTIAE 0 partoiar Snd: e (UBLEE W abisrak:15: by e x | 15 NBCC TOWERS, 3rd Floor, T @ 4, EMD shall be deposited latest by till 05:00 PM on 13,1'11;’2025 in Wallet Bank Asset Auction
cautioned nat to deal with the property and any dealing with the property will be subject ta the ' Bhikaji Cama Place, New Delhi 110066 et Metwork (BAANKNET) https://baanknet.com. EMD deposited thereafter shall not be considered for
charge of the HINDUJA HOUSING FINANCE LINITED far an rount and fiture interest af i ’ =4 participation in the e-auction
contractual rate on the aforesasd amount fogether with incidental expenses, costs, charpes, ice: ivaii . i ' : .
abe. theraon, Thi borrower's atlaition is |r'|'.|: ted Lo provisions of sib-saction (B) of saction 13.of Head Office: Lokmangal, 1501, Shivajinagar, Pune- 411005 5 Inaddition to above, the copy of PAN Cand, Address Proof and Identity Proof, E-mail ID, Mobile Mumber, in case of the
ihe -‘M'“-ﬂ‘ﬂ1 of '"E'“F-"HD'GTEE'“‘“E ““535 5. | P OSSESSION NOTICE Date: 29.09.2026 company, copy of board resolution passed by the Board of Directors of the company or any oiher document
ceount Number, Name of the Borrowers & Address Poszession Date: : : e :

. - e T T confirming represantation/attomey of the company and the Recelpt/Courier File of such deposit should reach to the
UF'I"“""HEWAMEEEHTL 1. Mr. Kali Charan S_"ID M. Eﬂmﬂ EIHM J0/09/2026 [UNDER Rule 8(1) of security Interest (Enforcement Rules, 2002] E-]d g p "."-'ij Ih |'I Ey.- tl tptl }I | d- r.l p tIEr E"iﬂﬁ“‘l;; PM 13”."2“:5 Ij
[BORROWER, ADDRESS Mo.1) 2. Mrs. Bhuri Bhuri WO Mr. Kali Charan [T Emmpvse s g said senvice provider through e-auction website by uploading soft copies on or before Hll 05: on an
(Co-Borrower/Addressee Wo.2). Address - Nagla Hariday, Sumpura BESSPTERITETETEIN 1. Mr. Gopal Satapathy (Borrower) also hard copies alongwith EMDs deposit receipts should reach at the Office of Recovery Officer-l, DRT-lI, Delhi
'l"“s'é":':gl':l'ﬂﬁﬂ’:“,r‘;;;"::;';';’::f;’r‘:;"};:;‘d:‘%ﬂ::ﬂﬂ“gﬂ’;ﬂﬂ;ﬁ l;“‘;{ﬂ‘; & 2. Mrs. Sushmita Satapathy (Co-Borrower) by 13/11/2026. It is also held that eamest money of unsuccessful bidders shall be retumed back in the respective
73, Having Area 138.79 Sqmi. Siuated Al Mauza Nagla " oo Both residing at: R/o 1022, 2nd Floor, B-1, Vasant Kunj New Delhi - 110070 accounts of such bidders through the same mode of payment.

”w“m*’“““’"“'“"“" Tah. Oistt. Mafwira; Uktar Veadash. East -~ House OF Chagpo, West - Fasts 2" Address: 177 F/4 Sarswati Apartment, Flat No - 14, Ward, No-2 Mehrauli, South Delhi B.  Prospective bidder may avail online Iraining from service provider,
e 10 Feet, North - House Of Sanjay, South - House Of Jagge, 110030
Placs: Ular Pradesh Date: 04102026 SO-, Autherised Officer- HINDUJA BOUSING FIRANCE LIMITED Name of Auction Agency Bank Asset Auction Network (BAANKNET)
3” Address: Ground Floor, Shop H. No. C-17, Masoodpur Main Market, Vasant Kunj, New Contact Person Mr. Uday Jadhav (Authorised Officer of Baanknet)
Delhi 110070 '
, PUBLIC NOTICE 4" Address: Ground Floor, H. No 108 A/9, Gaushla Marg, Village Pusteni Kishan Garh, Helpline Nos. +91-8291220220
{UI‘IdEr Section 102 {'” & {2] of the Il'lSﬂ-hl'-E'nﬂ'f and Bankru Ftﬂﬁl’ Eﬂdﬂ-. E':"E-.' South Delhi—= 110070 Heloline Email Address b knet@nsballl .
FOR THE ATTENTION OF THE CREDITORS OF NEHA SINGH 5" Add Kich  Middle Portion. RAB5 F/E. Ward No.09. Near Car Market P support.baanknet@p ance.com;
GUARANTOR OF M/s VIZUDDHA ORGANIC FARMERS PRODUCER M Rl E I el Llisteliz Letolnilolih a1k p Lzl AINCROCOIN B IPUZE B E LG
COMPANY LIMITED (CIN U01409UR2015PTC001703) Mahipalpur, New Delhi, New Dethi, Delhi, 110037 BankcOtfcar e, "'"I'_"'“Es“ “”‘“fné“““““
RELEVANT PARTICULARS 6" Address: LIG Housing No. L — 854, Revenue Plot No. 116 Pand 1110 P Khata No 516 E-mail; racoverydslcro@centratbank. bank.In
lame f e Dabter” —— TNeha Singh DESCRIPTION OF PROPERTY & RESERVE PRICE

CIRONA LTI ’ ’ - LotNo.] Description of Prope Reserve Price

1 |Address of the debtorf 0/O Shri Katar Singh, Houss Mo, 311, Indira 7" Address: H No. 2, Purbi Duplex, Jagantah Nagar, PO Rasulgarh, Mancheshwar, Dist. 1 : perty
Parsonal Guarantor g;ll ?:T:u:'::_: Muzaffamagar Clty Utlar Pradesh PIM Khurda, Odisha—751025 = | Property Bearing No.L-117, Ground Floor (area 256.5 5q.Ft. Approx.) Rs.1,13,00,000.00
3 [Insolvency Commencement date | 29.09.2026 Whereas, the undersigned being the Authorized Officer of the Bank Of Maharashtra under First Floor anid Second Floor with fts Hun': H:‘gh“ (having ara: 2731 (Rupees One Crore Thirteen
' in respect of Personal Guarantor the Securitization and Reconstruction of Financial Assets and Enforcement of Security 5q.Ft. approximately on each floor), out of Khasra No.518 and 519, Lakh Only)
— - . Interest Act, 2002, and in exercise of the powers conferred under Sub-Section (12) of Section Nag Mandir Road Shastri Nagar, New Delhi- 110052,
4, | Details of order admitting the CP{IBY NO S/ AL D2028 wilh 1A Na 3702026 13 d with Rule 8 of the S ity Int t (Enf 1) Rule. 2002. i daDbD d : - : - i =
application Order Pronounced on: 20.09.2026 read with Rule 8 of the Security Interest (Enforcement) Rule, p KRR TR LE L 7. Prospective bidders are advised fo visit website hittps:/ibaanknet.com for detailed terms & conditions and
Order uploaded on the wabsite of Notice dated 12.05.2026 calling upon the borrower Mr. Gopal Satapathy and Co- R o ik Bl v o ek radk
Hon'bie NGLT = 01.10.2026 borrower Mrs. Sushmita Satapathy To repay in full the amount of Rs. 5254863.79 (Rupees P : ng ik )
5.|Particulars of the Resolution | Rajiv Bhatnagar o Fifty Two Lacs Fifty Four Thousand Eight Hundred Sixty Three & Seventy Nine Paisa 8. Theproperty shali sold in 01 Lot, with Reserve Price as mentioned above lot.
Professional with whom claims EEE’;H“'EEE"E"F'EF 12?{5’%"[’ FS2017-1810160 Only) + further interest from 12.05.2026 onwards @ contractual rate + cost, charges & 8. Thebiddershallimproveoffer in multiples of Rs.1,00,000/- during enfire auction period.
are to be registered SN expenses incurred since date of NPA i.e., 09.05.2026 within 60 days from the date of 10. The property shall be sold “AS IS WHERE BASIS" and shall be subsect to other terms and condifions as published
f.|Address and email of the | Rajiv Bhatnagar & Co. receipt of the said Notice. on the official website of the e-auction agen
Charterad Accountants, : ; : : : Ll
rasolition Professianal, a8 | < A hove Unian Bank e doTEwEr hEwing iFled i [EpEy e el NEfEE 1B heEhy even i i 11, The highest bidder shall have to deposit 25% of his final bid amount after adjustment of EMD already paid in Wallet
registered with the board Building, Awas Vikas, Nainital Road, borrower/guarantors and the public in general that the undersigned has taken symbolic : : s : i
Rudrapur, Udham Singh Nagar, possession of the property/es described herein below in exercise of powers conferred on Bank Asset Auction Network (BAANKNET) _"'“FS-H“E"““-W"‘ by immediate next bank working day by
Uttarakhand — 263153 : him/her under section 13(4) of the said Act read with Rule 8 of the said rules on this 4:00 PM threugh Demand Draft/Pay Order favounng Recovery Officer, DRT-H, Delhi A/C. TRCI219/2023.
ﬁrg E‘L_"éﬁ“;ﬁgﬁzamagar@gma”-’""”'“ 29.09.2026. 12. The successful bidderlauction purchaser shall deposit the balance 75% of sale consideration amount on or
—1 The b / tors i rticul d th blic i | is hereb tioned not t
TRl e i AN o AT O o ST st S i raiis i bbbl gl S s
for correspondence with the| Chartered Accountants, i Maﬁarzsht);a Brose énclaveg Branch ?\lev?/ Di,lhi s nJ1 ot hereinagove immediate first bank working day through Demand DraftiPay Order favouring Recovery Officer, DRT-II, Delhi
B - - i Irs or, e [gll=lg] =N 3 3 4 M
Resolution Professional Building, Awas Vikas, Nainital Road, mentioned. AIC. T.R.EE. Hu.z_wmnﬂ. In addition to above, the ;_:urch.nsar shall alsnl deposit pnmdng:a fee @1% on total
Eﬁ::ﬂﬁ#;;‘;ﬂf ggﬁz?:jnzgh Nagar, The borrower's & guarantor attention is invited to provisions of sub-section (8) of section 13 of sale consideration money (plus Rs. 10} through DD in favour of The Registrar, ORT-Il, Delhi. The DD prepared
Email : carajivbhatnagar@gmail.com the Act, in respect of time available, to redeem the secured assets. towards poundage’s fees Eh‘.!“.ha submitted directly with the Df:f'rﬂﬂ nme:mulary Officer, DRT-II, Delhi.
[P T f'zu"ISLI .1§i1ﬂ?:;Md2 The details of the property mortgaged to the Bank are as follows: 13 1.“ case Ddef&UHDfpﬁE‘I}"mEﬂt within thg prescrbed period, the deposit, aﬂmdeduclmnﬁe expenses ofthe sale, may,
 Hsiadinhish bl T T I No 516 & 517, admeasuring 1125 Sq. Ft. Mouza - Dumduma, PS Khandagiri, LIG Housing claims to the property or the amount deposited. The property shall be resold forthwith, after the issue of fresh
i , g Board Colony, Phase || Dumduma, Bhubaneshwar, Dist. Khurda Odisha — 751019 owned by proclamation of sale. Further the purchaser shall also be liable 1o make good of any shortfall or difference between
Notice is hereby glven that the Hon'ble National Company Law Tribunal, Allahabad Mr. Gopal Satapathy vide Sale Deed No. 11131113183 dated 22.10.2011 and bounded his final bid e S B e L
Bench, PRAYAGRAJ, has ordered the commencement of a Personal Insolvency r. Gopal Satapathy vide Sale Deed No. ated 22.10.2011 and bounded as tsfinal bid amountand the price for whichitis subsequently sold.
Resolution Process against Neha Singh, Personal Guarantor of M/s VIZUDDHA :ln(:fl':: ’ No. L858 South: H No. L_853 14. Schedule of auction is as under
ORGANIC FARMERS PRODUCER COMPANY LIMITED on 25.08.2026. orth: House No. L— outh: House No. L —
The creditors of Neha Singh Personal Guarantar of Mis VIZUDDHA ORGANIC East: 20’ wide Road West: House No. L - 825 Sauvios:nf Nottos fyr ik ouscis o i
FARMERS PRODUCER COMPANY LIMITED are hereby called upon to submit e n Inspection of Property 11/11/2026 From 1:00 PM to 4:00 PM
their claims with proof on or before 25.10.2026 to the Resclution Professional at :
the :-addn;_ss mentioned a_gain_s’r en!ry Hu_. 7. : Sd/- L:d“ date of r;:::;inf E:th Fhrg:lﬂsi:ul 13/11/2026 Upto 05:00 PM
The creditors shall submit their claims with proof by electronic means or by post Debdas Mahapatra bids alongwith of Eamest Money
Submission of false or misleading proofs of claim shall altract penalties. Authorized Officer & Chief Manager, ARC and Uploading Documents of Auction
Rajiv Bhatnagar, Resolution Professional Date : 04.10.2026 Date: 03.10.2026 Bhubaneswar Zonal Office Agency Portal
In the matter of Meha Singh PERSONAL Place: Rudrapur Date and Time of E-Auction: 16/11,/2026 Between 11:00 Noon to 12:00 PM
GUARANTOR OF M/s VIZUDDHA ORGANIC FARMERS . . . :
PRODUCER COMPANY LIMITED 15, The Recovery Officer has the absolute right to accept or reject any bid or bids or to postpone or cancel the
|BBI Reqg. No.:- fEEIﬂFA-I'.'Iﬂ‘iJ‘iF-F‘DMTE!Em T=181 !11 !iﬂ e-auction without assigning any reasons.
Address C-51, First Floor, Above Union Bank Building, Issued under myhand and seal of this Tribunal on this 25,/09/2026.
Awas Vikasz, Nainital Road, Rudrapur, Udham Singh — Arch Sehzal
Nagar, Uttarakhand — 263153, Email: carajivbhatnagar@gmail.com SEAL OF (Archana Sehgal)
Mb. 9917443442 COURT RECOVERY OFFICER-1,
DEBTS RECOVERY TRIBUNAL-11, DELHI

epaper.financiaiexpress.mn‘. . New Delhi
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